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tan tor el!1ployment has been brouaht 
to OUr notice. 

(b) Does not arise. 

Bald iB the Premises ot persODs Cun· 
nected with PDDjab National Bank 

'sn J Shrl Harl Vllhna Kamath: 
.  , Shrl S. M. Banede .. • 

Will the Minister of Bome Mairs 
be plealed to state: 

(a) whethelr it is a fact that the 
C.B.!. recently raided the premises of 
~ i  persons connecled with the 
Punjab National Bank Limited; 

(b) It so, the reasons theretor; 

(c) the place. where raids were can· 
ducted; and 

(d) the results yielded by the ralda? 

The Minister of State iB the MInIs-
UJ lit Homo Main (Sml Batb.l): (a) 
Yes, Sir. 

(b) Complaints were received alle,· 
lJIg that In CIInnection with the Pur-
chaoe of Rajasthan and U.P. Zamin-
darl Bonds and other Government 
securities on be4alf of the Punjab 
National Bank during the period from 
1958 to 1960. prl,es higher than those 
at which the securities were then 
available In the market ~  paid and 
that the extra amount was shared 
between the brokers and some oft\cers 
of the Bank. 

(c) DeIhL Bombay. CalCl.ltta, Jal-
pur, Jodhpur and Lucknow. 

(d) The recorda collei:ted .,. ~  

tlCfutiny. 

Feoc\nf qt Assam-East Pakbt.an 
""",er 

°641. 8hrl laoyaat MelKa: WiIJ the 
Mlni.ter of B_ Alraln be pleaaed 
to slate: 

(a) .. hettler it i4 • fect tJlat A,8sl\J11. 
(Jovermnent has pro_ed to tNt 
Cenlral Gowl'lllDlllt ~ telJclni et the 
...... J:qt PaQot.u\ lIGri .. ; 11M 

ol if so, ~  aetioa ~ by Gov. 
ernment thereon? 

The Minister 01 State In the MJnI8.. 
try 01 Home Aftairs (Shrl Batb.l): (a) 
and (b). The proposal which was 
initiated by the Central Government 
U under considerati(;n. 

National Anthem 

·64S. ShrlmaU Akkamma Deyl: Will 
the Minister of Home AftairI!J be 
pleased to state: 

(a) whether Government are aware 
that there i. a general tendency all 
,'ver the country that the cinema goer. 
1\0 not stand up when the National 
Anthem is pllyed at the end of the 
IIhows: and 

(b) if so, the measures, educational 
and others, Governmont have chalked 
out to ensure that such disrespectful 
tendencies are put to a stop for the 
healthy growth of discipline amone 
the rising generation? 

The Deputy i ~  in the Minis-
try Of Bome Aftalrs (~ l 1,. N. 
Mishra): (a) Reports that some mem-
bers of. the auq.ience do not, at times, 
stand up when the National Anthem 
is played in cinema houses have been 
received. 

(b) The State Government. have 
been requested to take suitable stepa 
to cd ucste the public in this rellard, 
inter alia by seeking the cO-Gperat:lton 
of the Press, and the cinema owners 
who display suitable slides requeatinl 
the audience to stand up when the 
Anthem Is played. A documentary 
"'(}winll how the audience should COD-
duct themselves when the Anthem ~ 
played, is also under produclion. 
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